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kept, in view while determmmg the
lourtion of such atomic power pto:ecu?

“THE PRIME MINISTER, MINISTER
OF 'ATOMIC "ENERGY, MINISTER
OF ELECTRONICS, 'MINISTER OF
HOME' AFFATRS, MINISPER OF IN-
FORMATION AND BROADCASTING
AND ‘MINISTER OF SPACE (SHRI-
MATI INDIRA GANDHI): (a) Yeés
Sir.

(b) Atomic Power Stations are
planned to be: established wherever
they can most effectively contribute
to hational develdpment teking other
allernative options into considerafion.

Agreement between India and U.S.S.R.
in t'he Field of Applied Science and
Technology

131, SHRI CHINTAMANI PANI-
GRAHI:
SHRI P. GANGADESB:

Will the Minister of SCIENCE AND
'l‘ECHN}'OI.{OGY be pleased to state:

(a) 'the salient features of the agree-
ment signed betweer India; and Soviet
Union, recently, in the field of Applied
Science and Technology;

_ (b) whether any specific programme
has been worked out under this agree-
ment: and

(¢) if so, the broad outlines there-
of?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C. SUB-
RAMANIAM): (a) to (¢c). An agree.
ment was signed between India and
Soviet Union in the fleld of Applied
Science and Technology in Moscow
on October 2, 1972. Some specific
programmes have been worked out
uhder thiz agreement. The salient
femtures of the Agreement and out-
lines of some of the programies are
laid in the form of a statement on the
Table of the Housc. [Placed in Lib-
rary. Se¢ No. LT-3678/72.)
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432, SHRI_CH ITAMANI, PANI-.
SHRI xsﬁm CHAUDHRY:

Will the PRIME MINISTER ' be
pleased to staie' .

(a) whethe; Government have taken
a decision on the charges levelted
against the Haryana Cluef Mmmter,
and- -

(b) if not, the reasons therefor?

THE MINISTER OF STATE IN THE.
MINISTRY OF INDUSTRIAL D:
LOPMENT AND IN THE DEPART-

MENT OF PERSONNEL (SHRI RAM,
NIWAS MIRDHA): (a) and (b). Two

Mermiorahda ot May 1969 and July 1989*
conta.\mpg certain allegations againgt
Shri, i Lal, Chxef juister’ of
Haryana, and others,’ were subm;tmdj
to the President. by Shri Bliagwat,
Dayal ‘Sharma and certain Mem ers
of the Haryana Legisldtive Assembly.
After careful examma’tioh the "alle<’
ghticns tonthined in thése Meméranda'
were found not to have ‘been substan-'
tiated.

nfdnst mrym Ch!et

Another Memorandum signed by
Shri B. D, Sharma, MP, and some
others was presented to the President
by Shri Bhagwat Dayal Sharma on
the 27th October, 1971. A further
Memorandum Wwas also submitted to
the President by Shri B’qagwat Dayal
Sharma on the 24th Februdry, 1972,
containing certain allegations against"
Shri Pdnsi Lal and others, For the
examination .of these memoraida some
turther clarifications considered neces-
sary have been received from the
Chief Minister on 9th November, 1972,
A final decision is now expected to be
taken shortly.

Applications for setiing up of Indus-
tries in Backward Areas

433. SHRI M. KATHAMUTHU: Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) how many applications have
heen received so far, for setting up
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industries in the backward areas fol-
lowing Government’s announcement of
incentives and tax ooncessiong for
starting industries in such areas;

(b) how many of these applications
have come from large industrial
Houses;

(¢) whether all the applications re-
ceived so far been processed; and

(d) if so, how many of them have
been accepted?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) and (b). Following the
announcement in question by Govern-
ment on 26th August 1971, 599 appli-
cations were received upto 30th Sep-
tember 1972 for location of industries
in backward areas. Of these, 45 appli-
cations have been received from the
Larger Industrial Houses.

(c) and (d). 53 applications have
been accepted so far and letters of in-
tent and industrial licences in respect
of these have been issued. 77 appli-
cations have been disposed of by way
of rejection, withdrawal etc. The re-
maining applications are under the
active consideration of the Govern-
ment,

Check of Brain Drain

434. SHR1 M, KATHAMUTHU:

SHRI M. RAM GOPAL
REDDY:

Will the Minister of SCIENCE AND
TECHNOLOGY be pleased to state:

(a) the results so 'far achieved by
Government’s measureg to check the
brain drain from the country; and

(b) the further steps Government
propose to take in this direction?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHR] C. SUBRAMA-
NIAM): (a) Scientists’ Pool instituted
by the Government of India have
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assisted 4548 Indian scientists, engi-
neers, technologists, medical person-
nel etc. to return and settle in India.
Well qualified Indian scientists etc.
who had not been abroad are also eli-
gible for temporary placement in the
Scientist’s Pool to arrest brain-drain,
Since its inception the Pool has select-
ed 216 such personnel and thus help.
ed them to settle in India.

The scheme of supernumerary posts
has also helped the employment of
some scientists.

Some of the other measures already
taken to improve employment oppor-
tunities are given in the Statement
laid on the Table of the House.
[Placed in Library. See No. LT-3679/
72 . The impact of these measures to
prevent brain-drain has not been
ussessed.

(b) The Government have also
taken the following further measures
to check brain drain.

(1) The Government have allo.
cated a sum of Rs. 50 crores
in the 4th Plan for employ-
ment of educated unemploy-
ed, of which, an amount of
Rs, 20 crores has been allo-
cated in this year’s budget.

(2) An amount of Rs. 27 crores
has bezn earmarked by the
Planning Commission for allo-
cation to State Governments
for formulating special em.
ployment programmes for
which the States will have to
contribute another 27 crores.

~

(3) Financial help js also render-
ed to enterprising unemploy-
ed persons by Nationalised

Banks.
(4

~

The Planning Commission and
the State Governments are
also working out schemes for
employment so that qualified
persons may not have to go
abroad for lack of employ-
raent.





